
tor' :'a tecbDloal opirUo&. If tile opinion is 
~" til. aoo4a an fioiIhed leather at per lSI 
aori8S,·' it II ,.owed ·for :.xpott as fbJ.i&bod 
1eadlIf" ,fail ... · 'wbicla :it t. ,to be taken as 
.... ptOOII8IC!·leat ... 

(d) Does eot uile. 

~ ......... ''"*1 eareed by Ptablic 
lhetor UD4Iertak"'.1 

2917. ·SHR.I V. SOBHANADllEE .. 
SW ARA !tAO : Will the Minister of 
PlNANCE be pleased to state : 

(a) the details of losses' suffered/profits 
ciarbed by pubU~ sector undertakings during 
the'l81t two years cndina March, 1985; 

(b) in case tbe uodertakiDlS are sutTering 

Net profit made by profit ma,king 
enterprises 

Net loss made by loss making 
ent.erprila 

O~.rall net profit 

__ the dUons for the same and aames 
of uDdertakmp which ~D8tantly runnina 
iato loaea and tbo amount of loss suffered 
durinl the period; 

(c) names of undcrtakiaaa. if aD)" which 
have constantly been eaminl profit and the 
amount of profit camod durin. the period by 
each of these public sector undertakinasj 8.Qd 

(d) steps taken by Government to further 
improve the fuDCtioniDI of the pubHc under-
takinp so that there is DO loss ? 

THE MINISTER. OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) The 
Central PubUc Bnterprises have earned not 
profits on an overall basis during 1983 -84 
and 1984-8S (provisional) as detailed belew : 

1780.04 

(-) 1534.37 

245.67 

(Rs. in crores) 

1984-8S 
(provisional) 

2261.27 

(-) 1305.IS 

9S6.12 

The fiaures for 1984-85 are based on quick estimates and are, hence, provisional. 

(b) and (c). A statement show ina the 
names of public enterprises which made 
profits continuously for the last ten years 
eodil1l 1983-84 and tbe names of those in-
curred losses continuously during the above 
period is given below. Tho amounts of '"*' made or lones incurred by these 
"ad .. kinas are ayUlabl~ in tbe Public 
EnterPrises Survey . of the respectiv~ ,~~rs, 
placed on tbe Table of Lok Sabha' e-ry 
year. 

'f.be reasons for losses very from eater .. 
priIe to eotelpriae. However, the broad 
"10118 are increase tn prices of inputs, non .. 
• :vaUabiUty ior inadequate availability of 
pOwer, tmoconomic prices, outdated tecbno-' 
lOUt surplus manpower, etc. 

" (Cll The measu~es taken to improve the 
r\l~i9nina of public", enterprises incJude, I." iI~a~ relutar' moniioriD8 of performance. 

provision of captive and standby generation 
of power, investment in balancing facilities, 
upgradation of technoloay, training and 
retraining of personnel, and adoption of 
various cost control measures. 

Statement 
Entt'rprjse., making Profits continuously for 

the ten years ending 1983 .. 84 

Name of the Company 

1. Indian Rare Eartbs Limited. 

2. Hindustan Petroleum Corporation Ltd. 

3. Indian Oil Blending Limited. 

4. Indian Oil Corporation Limited. 

5. tR.P. Co. Limhed. 
6. Lpbrizol India Limi~., 



7. Madras Refineries Limited. 

8. Oil· and Natural Oas Commission. 

9. lIiodustan Orpnic Chemicals Ltd. 

10. Bharat Heavy Electricals Limited. 

11. Batmer Lawrie and Co. Limited. 

12. Dharat Elcctronics Limited. 

13. H.M.T. Limited. 

14. Hindustan Teleprinters Limited. 

15. Indian Telephone Industries Limited. 

16. Instrumentation Limited. 

17. Bharat Earth Movers Limited. 

18. Hindustao Aeronautics Limited. 

19. The Cashew Corporation of India Ltd. 

20. Central Warehousing Corporation. 

21. Food Corporation of India. 

22. The Metal Scrap Trade Corporation Ltd. 

23. The Mica Trading Corporation of India 
Limited. 

24. The Minerals and Metais.:1iI[fng Cor .. 
poration ofitidia Limited. 

25. The Projects and Equipment Corporation 
Limited. 

26. The State Trading Corporation of India 
Limited. 

27. International Airports Autbority of India. 

28. Engineers India Limited. 

29. Metallurgical and EnA. Consultants (1) 
Limited. 

30, water and Power Consultancy Services 
(1) Umited. 

31. India Tourism Development Corporation 
Limited. 

32. Rural Electrification Corporation Limited. 

33. Indian Diary Corporation. 
34. NatieDal· _reb Development Corpora-

tion of Iodia. 

enlel'p,I,., Incu,.,I"g 1011e, conll"wlUly 
/01' the I. yearN ending J98J../U 

1. Dbarat Aluminium Co. Limited. 

2. Bharat Refractories Limited. 

3. The Fertilizer Corporation of IDdia Ltd. 

4. Biecco Lawrie Limited. 

S. Central Inland Water Transport Corpora-
tion Limited. 

6. Scooters India Limited. 

7. Bharat Ophthalmic Glass Limited. 

8. Rehabilitation Industries Corporation 
Limited. 

9. Tannery and FQQ"ear Corporation of 
India Limited. 

10. Delhi Transport ~ratjon. 

Cultivation of Cotfee in States other thaD 
In South 

2918. SHRI V. SOBHANADllEE· 
SWARA RAO: Will the Minister of 
COMMERCE be pleated to state: 

(a) the details of the eoffee growing areas 
in the country and the annual output there-
of; 

(b) whether Government are considering 
cultivation of coffee in other States as well, 
besides the existing places of cultivation in 
the south; and 

(c) if so, the details thereof? 

TH!. MINISTER OF STATB IN THE 
MINISTRY OF COMME.RCE (SHRI P. A. 
SANGMA) : (a) A statement is given below. 

(b) Yes, Sir. 

(c) In a preliminary survey conducted 
by the Coffee Board, the land and climate of 
the billy districts of Andhra Pradesb, OriSta 
and the States in Norther East~r ReaK>n were 
found suitable for ~otfee cultivation. To 
provide necessary Research/ExleDtion ServiceS 
in these states, Coffee Board has established! 
is establi~ing demonstration farms. The 
Board also provides ·Mancil·. assis.taoc:e fot 
brinling new areas under coffee. 




